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Telecom Regulatory Authority of India (TRAI) shall hold an Open House 
Discussion through video conference on the following subject at the date and time 
given below: 
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Consultation Paper on 
"Introduction of Calling 
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Interested stakeholders / industry representatives are invited to participate in 
the Open House Discussion. The Stakeholders / Industry representatives willing to 
participate in the OHD may register themselves on TRAI website on the OHD 
notification page at URL www.trai.gov.in/events.  
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The Consultation Paper on the subject is available in the URL 
https://trai.gov.inlsites/defaultjfiles/CP  29112022.pdf. 
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For any clarification, Shri Akhilesh Kumar Trivedi, Advisor (Network, Spectrum 
and Licensing), TRAI may be contacted at Tel. No. +91-11-23210481, email: 
advmn©trai.gov.in. 
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